
Please wait... 
  
If this message is not eventually replaced by the proper contents of the document, your PDF 
viewer may not be able to display this type of document. 
  
You can upgrade to the latest version of Adobe Reader for Windows®, Mac, or Linux® by 
visiting  http://www.adobe.com/go/reader_download. 
  
For more assistance with Adobe Reader visit  http://www.adobe.com/go/acrreader. 
  
Windows is either a registered trademark or a trademark of Microsoft Corporation in the United States and/or other countries. Mac is a trademark 
of Apple Inc., registered in the United States and other countries. Linux is the registered trademark of Linus Torvalds in the U.S. and other 
countries.


Page  of 
   (b) Address of the 
        registered office
        of the company
2. (a) Name of the company
Note - All fields marked in * are to be mandatorily filled.
Additional Attachments to Form23AC 
(DD/MM/YYYY)
1. (a)  *Corporate identity number (CIN) of company          
  (b)  Global location number (GLN) of company
3. (a) *Date of Balance sheet as at 
(Ensure that correct type of document is selected from the list of documents given in the drop down below)
(Maximum five documents can be attached)
To be digitally signed by  
Managing director or director or manager or secretary  of the company   
*Director identification number of the director or Managing Director; or
Income-tax permanent account number (income-tax PAN) of  the manager; or
Membership number, if applicable or income-tax PAN of  the secretary
(secretary of a company who is not a member of ICSI, may quote his/her income-tax PAN)
Verification 
To the best of my knowledge and belief, the informations given above and in the attached documents are correct and complete. 
 This eForm has been taken on file maintained by the registrar of companies through electronic mode and on the basis of statement of correctness given by the filing company 
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